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later, one day in every instifution in
this country, some kind of a minority
character will be there because there
will be no majoritwcharacter institu-
tions ...

SHRI PILOO MODY: Excepting the
Parsi Panchayat.

DR. SARUP SINGH:...... because
you begin with religion and then you
come to castes and then you come
down to sub-castes and it goes on and
country is fragmented mentally and
culturally. I am here w-atching gll these
things and we go on merrily as if noth-
ing has happened to this country at all.
And, Mr. Minister, I do not blame you
at all and, as 1 said, you are not to
blame for what is happening in the
counlry. But now that you are here,
if it means risking your job, you risk
it and serve the countiry as it should
be served and set the Universities
rights, which you cannot do unless you
tell your friends that it is not a party
matter at all, but it is a national
matter. Well, T can go on saying many
things. But with great difficulty I got
time, and I have to go now and some-
where my wife and daughter are
waiting and they would not allow me
into the House if 1 go late. Thank you
very much because you gave me time.
But, Mr. Minister, T have great respect
for you, Please do not mind what I say
and I have nothing personal about it.
But I do warn you as a Minister that
Education is the most difficult portfolio
that the Government of 1Indiag can
handle. But they have not handled it
very carefully ang seriously. Everytime
educatinn does not seem to matter and
its Budget is never discussed. Last time
the Budgets were discussed. But the
Budget for Education was not discussed
it comes and goes and then all of us say,
““Oh, we believe in the builders of the
nation’’, meaning the teachers as
if we treat the teachers with any
kind of consideration. But I am not
going into all those things now
Thank you, Sir.

MR. DEPUTY CHAIRMAN: I hope
the honourable Members will heed to
this pdvice.
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PROF. RAMLAL PARIKH (Gujarat):
Sir, T just want to endorse what Dr.
Sarup Singh has said and 1 fully shure
his views and it is high time that
Education was brought ocut of tae
political arena.
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MR. DEPUTY CHAIRMAN: Yes, 1Ir.
Minister, do you want to say anything?

SHRI S. B. CHAVAN: I have no
comments to offer, Sir.

MR. DEPUTY CHAIRMAN: Now, we
go to Special Mentions. Prot, Sourendra
Bhattacharjee. Not here. Yes, Iir.
Kulkarni.

REFERENCE TO BRINGING BACK
THE “BHAVANI” SWORD TO INDIA
FROM THE U.K.

SHRI ARVIND GANESH KUi~
KARNI (Maharashtra): Mr. Deputy
Chairman, Sir, through you I want to
draw the attention of the Government,
particularly the Minister of External
Affairs, to the gimmicks that the peo-
ple of this country are treated to,
ignoring the feelings of a large section
of the Maharashtrians about the “Bha-
vani Talwar”.

Sir, I mentioned this some days cack
and I have the fortune to mention it
again because I am very much dis-
turbed about it. Today, Sir, I have
received a letter from the British High
Commissioner. I am not going to
quote the whole of what he has written
because there are constraints on time.

But I will only quote the relevant
paragraph. 1 guote:
“The Chief Minister of WMaha-

rashtra was recently in London. Dur-
ing his stay there he called on the
Minister of State for Foreign sad
Commonwealth Affairs, Mr. Peter
Blaker MP, and on the Lord Cham-
berlain, and asked for the return of
a sword which is in the Royal coi-
lection at Windsor and which Mr.
Antulay said he believed was the
original sword of chhatrapati Shiavii
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[Shri Arvind Ganesh Kulkarni]

“According to our information the
sword in the Royal collection was
given to the then Prince of Wales
in 1875 by the Maharaja of Kolapore
nrut the blade is thought to be of a
date later than the 17th century.."’

when Shivaji had already expired....
(Interruptions) Noit born also.

~and it bears a Christrian mono-
gram....”

Sc, Sir, this is gimmickery. The sword
ir the royal collection is not. in fact,
the authentic sword of Shivaji. Sir,
I would like, through you, to request
.. (Interruptions) 1 would request the
Minister of Parliamentary Affairs that
for Heaven’s sake, please convey this
information to the Minister of Foreign
Affairs and Mr. Antulay who is trying
to vut before the people of Maharashira
and the country that he had gone to
London to bring this to India. He
might have gone for Haj; he can go
for Haj, I do not mind. But I do not
think this type of gimmickery
(Interruptions) This is a fraud played
on the people of Maharashtra by the
Chief Minister. He has the audacity to
advance. (Interruptons)

MR. DEPUTY CHAIRMAN: Anything
about the Maharashtra Assembly will
not go on record.

(Shri Arvind Ganesh Kulkarni)
(Continued to speak)

SHRI SITARAM KESRI: My requ-
est to the hon. Member is that so far
as the use of the ward “fraud’ is con-
cerned either he should withdraw 1t
or.... (Interruptions)

SHRI ARVIND GANESH KULKARNI:
No, it cannot be,

SHRI SITARAM XESRI: Your
change is against the . (Interrup-
tions). This is all wrong. It is not a

sincere to bring the ‘Bhavani Talwar"
++ . (Interruptions).

[ RAJYA SABHA ]

st mefare worm gl T 8
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SHRI SITARAM KESRI: The use of

‘fraud’ is all wrong. Your charge is
against the ....(Interruptions)

SHRI ARVIND GANESH KUL-
KARNI: What can be done? It is
nothing less than a fraud..., (Inter--
ruptions),
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REFERENCE TO SHORTAGE OfF
WHEAT IN UTTAR PRADESH
o, sl gwme wgl  (I9T
S3W) : SuEWfa wErEd, ¥ TH wiE
H AE ggAT STEaT | W U WK
fawr A ok gEA FT AT FGT F
ArenH § gERY &7 AW ATEiad
FLAT AEAT § | SO WIW FH OAE
N OFHT FT AN dFT IAfeyq gt
T OF | SAT YRW AT AEATO
FIET AE FT 70,000 A § | WG
LHTT § IH "I FIT 35,000 TA
A #7 faar &\ e g
] weER Y, S 9ge 10 fEe-
TH 9IS 9T Y FT FET W
I we FX 6 fRamm o e
W w3 fear g1 W w7 W AW
aqr FA1 &1 g fv o6 ey
TCIE A § HET A SR
d el gvgfie W #T
fear | o7 o9 Wk WX 5 uw
AEHT 06 FEH A d frar dg
§ ARG FT A § 1 ToF

Wheat in U. P. 296

y’



